\200IT E MNQO. 5 COURT NO.1 O SECTI ONXA

SUWPREMECOURTOFI NDI A
RECORDO-FPROCCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... / 20038

(From the judgenent and order dated 1 0/ 04/ 2 008inWNo. 544/ 2008
of the HGHCOURT OF KERALAATERNAKUL AM)
STATEO- KERAL A& OCRS. Petitioner(s)
VER SUS
VVSRAVEENDRAN Respondent ( s)

Wth I.A No.1 (Cdelay in filing SL P and office report)

Date: 11/ 09/ 200 8 This Petition was called on for hearing today.

CORA M :
HONBLEM JUSTI CERV. RAVEENDRAN
HONBLEM JUSTI CELOKESHWARSINGHPANT A
For Petitioner(s) M. G Pr akas h, Adv.
For Respondent (s) M. L. Nageshwa r Rao, Sr. Adv.
M. S. Udaya Ku ma r Sagar, Adv.
Ms. Bi na Madhavan, Adv.
for MS. Lawyer’S Knit & Co, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Del ay condoned.
Leave granted.
List wwth CA NO983-990/ 2003and SLP(C) N.17858/ 20
0 8.

( Ravi P. Verma ) ( Anand Si ngh )
Court Master Court Master



